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revival of the Financial position of the Corporate Debtor, According to him the

Applicant i.e. State Bank of India is more concerned to alienate the property of the

Corporate Debtor instead of proposing a Resolution Plan. According to his

argument the substitution as well as its Application is with mala fide intention. On

the points raised no adjudication under the provision of the I&B Code is presently

required. The elforts of Mr. Martin K. Golla are worth appreciation.

Having heard the submission and on perusal of the case record as also the view

already taken vide two detailed Orders respectively dated 28.08.2017 and

13.11.2017 we are of the conscientious view that the Provisions of The Code as

discussed supra are unambiguous. Once the Committee of Creditors has proposed

for substitution of the Insolvency Professional then the next requirement is to

intimate the name of the substituted Insolvency Professional to the Board. We

hereby allow MA 604. As a consequence, Mr. Anurag Kumar Sinha, Registration

No. IBBI/IPA-oo1/IP-POO427l2l17-18h0750 is substituted as Resolution

Professional and the Registry is directed to communicate the substitution to the

Insolvency Board of IBBI, New Delhi. The out-going Insolvency Resolution

Professional shall hand-over the Reports, documents and any other information to

the substituted Insolvency Professional,

BHASKARA PANTULA MOHAN
Member (ludicial)

Date: 14.12.2017

M.K. SHRAWAT
lvlember (Judicial)
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